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                COURT NO. 01   
       DIVISION BENCH- I 

     HON'BLE THE CHIEF JUSTICE 
               HON'BLE MR.JUSTICE TUSHAR RAO GEDELA 

 

 

NOTE 1: NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST” 
 

NOTE 2: ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM 
        WHILE APPEARING THROUGH VIRTUAL MODE, I.E., ENSURE THE VIDEO IS ON WHEN THE  
        MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/ 
   DISTURBANCE.  
NOTE 3: COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME. 
  
NOTE 4: COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR 
        FROM A PUBLIC PLACE. 
NOTE 5:  COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE    
    THEMSELVES ONLY WHEN THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN  
         PROGRESS ARE NOT DISRUPTED. 
NOTE 6: COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES 
        SO AS NOT TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF  
        COURT PROCEEDINGS. 
 

CLICK HERE TO JOIN VC 
 
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9  
 
MEETING NO.  25125678824   
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 

Courtmasterdbone@gmail.com 
 
courtmaster253@gmail.com 
 

 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER 

INFORMATION 
FRESH MATTERS & APPLICATIONS 

114 CM APPL. 16983/2025(CM For Restoration) 
CM APPL. 16984/2025 
CM APPL. 16985/2025 
CM APPL. 16986/2025 
In W.P.(C)-149/1987(Disposed off case) 

SMT BHAGWAN DASS  
V/s SECY. OF URBAN DEVELOPMENT 
  

RAVI GUPTA, RAJIV BANSAL, 
SWASTIK SINGH SOLANKI, SANJAY 
PODDAR, CS.PRASHAR, SURYA 
KANT SINGLA, RD AGGARWAL 

 

 OTHER DETAILS OF ADVOCATES: 
SWASTIK SINGH()(8800594915)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
WITHOUT GENERATE ()()() 
WITHOUT GENERATE ()()() 
WITHOUT GENERATE ()()() 

 

 
 
 
 
 
NOTE:CM APPL.16763/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-253/2025  LISTED AT ITEM NO.30 
NOTE:CM APPL.16868/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-253/2025  LISTED AT ITEM NO.30 
NOTE:CM APPL.16875/2025 SHALL BE TAKEN UP ALONGWITH LPA-43/2025  LISTED AT ITEM NO.06 
NOTE:CM APPL.58441-43/2024 SHALL BE TAKEN UP ALONGWITH LPA-992/2024  LISTED AT ITEM NO.93 
 
 
 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9�
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COURT NO. 37  
DIVISION BENCH - II 

   HON'BLE MR. JUSTICE VIBHU BAKHRU 
     HON’BLE MR. JUSTICE TEJAS KARIA 
 
 
 

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,, PLEASE CONTACT, 
       MS.MRIDULA SHARMA(PH 9650908783) COURT MASTER TO HON’BLE MR.JUSTICE VIBHU BAKHRU] 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 
CLICK HERE TO JOIN VC 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7 
 
   
cmmridulasharma.dhc@gov.in  
 

 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR ADMISSION 
93 W.P.(C)-3192/2025 

CM APPL. 14923/2025 
PLANETCAST MEDIA SERVICES LIMITED LM 
MEDIA SERVICES PRIVATE LIMITED NOW 
MERGED WITH PLANETCAST MEDIA 
SERVICES LIMITED  
V/s INCOME TAX OFFICER, WARD 
INTERNATIONAL TAX-2-2-1 
  

KAMAL SAWHNEY  

 OTHER DETAILS OF ADVOCATES: 
KAMAL SAWHNEY/ NIKHIL 
AGARWAL(SANJAY1.SHARMA@LUMIERELP.COM)(9818849573)(PETITIONER) 
INCOME 
TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
94 W.P.(C)-13687/2024 

CM APPL. 57322/2024 
ERNST AND YOUNG EMEIA SERVICES 
LIMITED  
V/s ASSISTANT COMMISSIONER OF INCOME 
TAX CIRCLE-INTERNATIONAL TAX-1-2-2, 
DELHI 
  

KAMAL SAWHNEY  

 OTHER DETAILS OF ADVOCATES: 
KAMAL 
SAWHNEY(SANJAY1.SHARMA@LUMIERELP.COM)(9999971690)(PETITIONER) 
INCOME 
TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 

 

95 W.P.(C)-1938/2025 
CM APPL. 9067/2025 

APTIV GLOBAL OPERATIONS LIMITED  
V/s COMMISSIONER OF INCOME TAX 
(INTERNATIONAL TAXATION)- 1, DELHI & 
ANR. 
  

SHANKEY AGRAWAL  

 OTHER DETAILS OF ADVOCATES: 
MUKESH BUTANI/ SHANKEY AGRAWAL/ HARSH 
SHUKLA(SHANKEY.AGRAWAL@BMRLEGAL.IN)(9650687645)(PETITIONER) 
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN, 
DELHI.DCIT.IT1.1.1@INCOMETAX.GOV.IN)(0)(RESPONDENT) 
INCOME TAX(DELHI.PCIT.IT1@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

 
 
NOTE:CM APPL.16880/2025 SHALL BE TAKEN UP ALONGWITH ITA-509/2024  LISTED AT ITEM NO.15 
 
 
 
 
 
 
 
 
 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7�
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                COURT NO. 04 
       DIVISION BENCH-V 

                   HON'BLE MR.JUSTICE NAVIN CHAWLA 
       HON’BLE MS.JUSTICE RENU BHATNAGAR 
 
 
Click below to join the VC: 
 
https://delhihighcourt.webex.com/join/dhcecourtvc5 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
rajesh.malhotra@dhc.nic.in  
 
dhc.court2102@gmail.com 
 
 
 
All counsels are requested to send their appearance through this form. 
 
https://forms.gle/k1o4ruPqPt5hgFQJ9 
 
This form shall be available on all court hearing days from 10:00 AM to 05:00 PM.  
Counsels are requested to fill this form only once. 
The first submission shall be treated as final. 
 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
159 LPA-210/2025 

CM APPL. 16920/2025 
CM APPL. 16921/2025 

CHANDER BAHADUR  
V/s M/S BISHAMBER SAHAI AND SONS 
AND ORS 
  

LATIKA CHOUDHURY  

 OTHER DETAILS OF ADVOCATES: 
LATIKA 
CHOUDHARY(LATIKACHOUDHURY@GMAIL.COM)(9899194099)(PETITIONER) 
BISHAMBER (BISHAMBERSAHAI@GMAIL.CO)(0)(RESPONDENT) 

 

 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR DIRECTION ON OFFICE NOTE 
160 W.P.(C)-7169/2018(Disposed off case) 

WITH W.P.(C) 8466/2019 
UNION OF INDIA  
V/s SMT. KANWALJIT 
DEOL AND ANR. 
  

RAKESH KUMAR, SN 
KAUL, V.MADHUKAR 

 

 OTHER DETAILS OF ADVOCATES: 
RAKESH KUMAR()(9811549455)(PETITIONER) 

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

https://delhihighcourt.webex.com/join/dhcecourtvc5�
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       COURT NO. 43  
     

(a) “FRESH MATTERS AND APPLICATIONS; 

HON'BLE MR. JUSTICE PRATEEK JALAN  
 
 
NOTE: “THE COUNSEL AND LITIGANTS ARE REQUESTED TO KEEP THE PDF PAGE NUMBERS OF THEIR RESPECTIVE CASES IN  
 
      ACCORDANCE WITH THE COURT FILE READY WITH THEM DURING THE HEARING/ARGUMENTS OF THEIR CASES FOR THE  
 
      CONVENIENCE OF THE  HON’BLE COURT AND SMOOTH FUNCTIONING OF THE COURT PROCEEDINGS.  
 
 
NOTE: “COUNSEL AND LITIGANTS WHO ARE APPEARING THROUGH VIDEO CONFERENCING MODE ARE REQUESTED TO ADHERE 
 TO VIDEO CONFERENCING RULES 2021.”  
 
 
NOTE:  “NO MENTIONING WILL BE ENTERTAINED UNLESS REPRESENTED EITHER BY ALL COUNSELS FOR THE PARTIES OR BY 
        ALL THE LITIGANTS AT THE TIME OF MENTIONING.” 
 
NOTE:   “PASSED–OVER  MATTERS OF THE SUPPLEMENTARY LIST WILL BE TAKEN UP IMMEDIATELY AFTER THE 
  
         SUPPLEMENTARY LIST, UNLESS SPECIFICALLY DIRECTED.” 
 
NOTE:   IN THE ADVANCE LIST, MATTERS WILL BE TAKEN UP IN THE FOLLOWING ORDER:-  
 

 
(b) “FOR ADMISSION” MATTERS; 

 
(c) MATTERS WHICH ARE MARKED AS “EXPEDITED MATTERS” OR “ SPECIALLY DIRECTED MATTERS”. 

 
(d) “ AFTER NOTICE MISCELLANEOUS MATTERS” WILL BE TAKEN UP CHRONOLOGICALLY.  

  
 
CLICK HERE FOR VC  
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3   
 
 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 

sanjoyojha73@gmail.com  
 
 
 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
81 CM APPL. 16598/2025 

In W.P.(C)-1909/2025 
MAHESH  
V/s DELHI URBAN SHELTER 
IMPROVEMENT BOARD AND ORS 
  

ANKUR CHHIBBER, NIKUNJ 
ARORA 

 

 OTHER DETAILS OF ADVOCATES: 
ANKUR 
CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER) 
PARVINDER CHAUHAN, SANTOSH KUMAR 
TRIPATHI(PARVINDERCHAUHAN.ADV@GMAIL.COM, 
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
GNCTD, AVNISH AHLAWAT, CUH(SCSERVICESGNCTD@GMAIL.COM, 
AVNISH@AHLAWATASSOCIATES.IN, 
REGISTRAR@CUH.AC.IN)(0)(RESPONDENT) 
ANKUR 
CHHIBBER(ANKURCHHIBER@GMAIL.COM)(9810082847)(PETITIONER) 
VENTUS LEGAL(VENTUSLEGAL.OFFICE@GMAIL.COM, 
YEESHUJAIN@YAHOO.CO.IN)(0)(RESPONDENT) 

 

 
 
 
 
 
 
 
 
 
 
 
 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3�
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   COURT NO. 30  
   HON'BLE  MR.JUSTICE SANJEEV NARULA 
 
 
 
NOTE: CRL.M.A.8816-17/2025 SHALL BE TAKEN UP ALONGWITH W.P(CRL)-3120/2023 LISTED AT ITEM NO.50 
NOTE: CRL.M.A.8824/2025 SHALL BE TAKEN UP ALONGWITH W.P.(CRL)-3120/2023 LISTED AT ITEM NO.50 
 
 
 
 
 
 
 
 
 
   COURT NO. 07     

HON'BLE MR.JUSTICE MANOJ KUMAR OHRI  
 

 
NOTE:CM APPL.16935/2025 SHALL BE TAKEN UP ALONGWITH RC.REV-532/2017  LISTED AT ITEM NO.18 
 
 
 

 
 
 
 
 
 
   COURT NO. 26  
                

MEETING LINK: 

HON'BLE MS.JUSTICE NEENA BANSAL KRISHNA 
 
 

NOTE:  IT IS CIRCULATED FOR INFORMATION OF THE LD. COUNSELS/ LITIGANTS THAT NO ADJOURMENT SHALL BE GRANTED IN  
       ANY MATTER LISTED BEFORE HER LADYSHIP ON THE GROUND OF NON AVAILABLITY / ILLNESS UNLESS THERE IS AN  
       ADJOURNMENT SLIP IN THE PRESCRIBED FORMAT CIRCULATED AS PER RULES.  
 
 
 
 
 

CLICK TO JOIN VC: 
 

https://delhihighcourt.webex.com/meet/dhcecourtvc1 
 
MEETING NUMBER: 2512 399 8226  
 
PASSWORD: 1234 
  
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

cmpankaj.dhc@gov.in 
  
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 
52 CRL.REV.P.-94/2018 

CRL.M.A. 2043/2018 
VINEET GUPTA  
V/s DIRECTORATE OF 
ENFORCEMENT 
  

DINESH GARG  

 OTHER DETAILS OF ADVOCATES: 
DINESH GARG()(9811715205)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. :(DIRECTORATE OF 
ENFORCEMENT-ECIR 11/2016) 
CRL.M.C. 2764/2017 FILED BY VINEET GUPTA (DISPOSED ON : 
2017-11-27 ) 
BAIL APPLN. 1680/2017 FILED BY VINEET GUPTA (DISPOSED ON : 
2017-12-12 ) 
CRL.M.C. 4080/2017 FILED BY VINEET GUPTA (DISPOSED ON : 
2022-08-31 ) 
CRL.M.C. 184/2019 FILED BY NITIN GUPTA (DISPOSED ON : 2019-
01-16 ) 
CRL.M.C. 719/2019 FILED BY LOKESH MAKIN (DISPOSED ON : 2019-
02-08 ) 
CRL.M.C. 407/2019 FILED BY SHASHANK JAIN (DISPOSED ON : 

https://delhihighcourt.webex.com/meet/dhcecourtvc1�
mailto:cmpankaj.dhc@gov.in�
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2019-01-25 ) 
CRL.M.C. 124/2020 FILED BY SHASHANK JAIN (DISPOSED ON : 
2021-07-08 ) 
CRL.M.C. 6980/2022 FILED BY NITIN GUPTA (DISPOSED ON : 2022-
12-26 ) 
 
P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-ECIR 11/2016) 

 
 
 
 
 
 
 
 
 
 
                     COURT NO. 25  
                 HON'BLE DR.JUSTICE SWARANA KANTA SHARMA   
 
 
 
CLICK HERE TO JOIN VC 
 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc  
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 

cmbharatgulati.dhc@gov.in 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

NON-CONTENTIOUS CASES (FOR DIRECTIONS/ORDERS) 
76 CRL.M.C.-1730/2025 

CRL.M.A. 7774/2025 
SH. KAMAL KISHOR  
V/s THE STATE GOVT. OF NCT OF DELHI & 
ANR. 
  

RATTANDIP SINGH KHARBANDA  

 OTHER DETAILS OF ADVOCATES: 
TRIPAKSHA 
(LAWYER@TRIPAKSHALITIGATION.COM)(8178803130)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. :(VIJAY 
VIHAR-293/2022) 
CRL.M.C. 3308/2022 FILED BY KAMAL KISHOR 
(DISPOSED ON : 2025-02-12 ) 
 
P.S.-FIR NO. :(VIJAY VIHAR-293/2022) 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

https://delhihighcourt.webex.com/meet/dhcecourtvc�
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                      COURT NO. 48 
     

n.shubhankar@dhc.nic.in

HON'BLE MS. JUSTICE MINI PUSHKARNA 
 
 
NOTE: FOR MOVING 'ADJOURNMENT SLIP' PLEASE MAIL TO: 

 
 
MEETING LINK 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc2 
 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
59 W.P.(C)-3578/2025 

CM APPL. 16747/2025 
CM APPL. 16748/2025 

M/S. HOTEL HANS PRIVATE 
LIMITED  
V/s NEW DELHI MUNICIPAL 
COUNCIL 
  

MADAN GERA  

 OTHER DETAILS OF ADVOCATES: 
MADAN 
GERA(MADANGERA@YAHOO.COM)(9811085940)(PETITIONER) 
NDMC(LAW.DEPTT.NDMC@GMAIL.COM)(0)(RESPONDENT) 

 

 
 
 
 
 
 

mailto:cmlokpalsingh.dhc@gov.in�
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                      COURT NO. 21   
     HON'BLE MR.JUSTICE VIKAS MAHAJAN 
 
 
 
NOTE:   SUPPLEMENTARY PASS OVER SHALL BE TAKEN UP IMMEDIATELY AFTER THE SUPPLEMENTARY LIST IS  OVER.  
 
 
NOTE:   PARTIES SHOULD BE READY WITH SHORT SYNOPSIS IN THE FINAL HEARING/DISPOSAL MATTERS.  
 
 
 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3

CLICK HERE TO JOIN VC 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

dhcanilkumar@gmail.com   
 

 
 
 
 
NOTE:CM APPL.16757/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-16606/2024  LISTED AT ITEM NO.38 
 

 
NOTE:CM APPL.16978/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-16559/2024  LISTED AT ITEM NO.37 
 
 
 
 
 
 
 
 
 
 
 
 
 
  
 
 
 
 
 
 
 
 
 
 
 
 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3�
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   COURT NO. 08  
   HON'BLE MR.JUSTICE SACHIN DATTA 
 
CLICK HERE TO JOIN V.C. 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6  
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

sachin.sharma@dhc.nic.in  
 
 
 
 
NOTE:  ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP IN THE  
       
       POST LUNCH SESSION ( 02:30 P.M. ONWARDS) 
  
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
77 W.P.(C)-3571/2025 DELHI AMATEUR WUSHU ASSOCIATION  

V/s UNION OF INDIA & ANR. 
  

VIPIN KUMAR SAINI  

 OTHER DETAILS OF ADVOCATES: 
VIPIN KUMAR 
SAINI(LAKSHAYSAINI76@GMAIL.COM)(9312401257)(PETITIONER) 
UNION OF INDIA, WUSHU SECRETARIATE(UOIDHC@GMAIL.COM, 
WUSHUSECRETARIATE@GMAIL.COM)(1123384193)(RESPONDENT) 

 

78 W.P.(C)-3579/2025 
CM APPL. 16749/2025 

M/S MAA NARMADA TRADERS  
V/s NATIONAL HIGHWAYS AUTHORITY 
OF INDIA THROUGH ITS CHAIRMAN 
  

PARMOD KUMAR KALIRANA  

 OTHER DETAILS OF ADVOCATES: 
PARMOD 
KALIRANA(PARMODKALIRANA@GMAIL.COM)(8054444639)(PETITIONER) 
SK OFFICE(ADVSKOFFICE@GMAIL.COM)(0)(RESPONDENT) 

 

79 W.P.(C)-3583/2025 
CM APPL. 16795/2025 

VANSHIKA CONSTRUCTION  
V/s NATIONAL HIGHWAYS AUTHORITY 
OF INDIA 
  

PARMOD KUMAR KALIRANA, 
NAMIT SAXENA 

 

 OTHER DETAILS OF ADVOCATES: 
PARMOD 
KALIRANA(PARMODKALIRANA@GMAIL.COM)(8054444639)(PETITIONER) 
SK OFFICE(ADVSKOFFICE@GMAIL.COM)(0)(RESPONDENT) 
NAMIT 
SAXENA(NAMITSAXENAOFFICE@GMAIL.COM)(8527189238)(PETITIONER) 
NAMIT 
SAXENA(NAMITSAXENAOFFICE@GMAIL.COM)(8527189238)(RESPONDENT) 

 

 
 
 
 
 
 
 

 
NOTE:CM APPL.16759/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-1786/2025  LISTED AT ITEM NO.05 
 
NOTE:CM APPL.16768/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-9008/2024  LISTED AT ITEM NO.43 
 
NOTE:CM APPL.16769/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-5364/2024  LISTED AT ITEM NO.38 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6�
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                      COURT NO. 31 
     HON'BLE MR.JUSTICE AMIT MAHAJAN 
 
 
NOTE : ADVOCATES AND PARTIES IN PERSON ARE REQUESTED TO ADDRESS THE COURT AS 'SIR' 
       AND AVOID ADDRESSING AS 'MY LORD', YOUR LORDSHIP' OR 'YOUR HONOUR'. 
 
NOTE: ”REQUEST SEEKING ADJOURNMENT DUE TO NON AVAILABILITY OF COUNSELS/LAWYERS WILL BE 
  ENTERTAINED ONLY BETWEEN 10.15 AM TO 10.30 AM & 2.15 PM AND 2.30 PM

cmpooja.dhc@gov.in

 (PRESENCE OF 
  COUNSELS FOR BOTH SIDES IS NECESSARY).”   
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

  
 
 
CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc7

  
 

 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
64 BAIL APPLN.-1144/2025 OMKAR KUMAR  

V/s STATE OF GNCT OF DELHI 
  

RAKESH KUMAR SINGH  

 OTHER DETAILS OF ADVOCATES: 
RAKESH KUMAR (RAKESHSINGH@GMAIL.COM)(9717930691)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(CYBER POLICE STATION SOUTH 
EAST-74/2024) 

65 CRL.M.C.-1935/2025 
CRL.M.A. 8685/2025 
CRL.M.A. 8686/2025 

VISHNU KUMAR AGARWAL & ORS.  
V/s THE STATE OF NCT OF DELHI & ORS. 
  

ANURAG SOAN  

 OTHER DETAILS OF ADVOCATES: 
AURAG SOAN(ANURAGSOAN@GMAIL.COM)(7709512446)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
112/2022) 

 

 
 
 

                      COURT NO. 35 
     

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9

HON'BLE MR. JUSTICE SAURABH BANERJEE 
 
 
 
TO JOIN VC : 
 

   
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

prakash.aggarwal@dhc.nic.in  
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 
78 CRL.REV.P.-667/2023 

CRL.M.A. 15770/2023 
CRL.M.A. 15771/2023 
CRL.M.A. 15772/2023 
CRL.M.A. 2427/2024 
CRL.M.A. 25654/2024 
CRL.M.A. 28328/2024 
CRL.M.A. 6053/2025 
CRL.M.A. 6170/2025 

SHRI RAGHAV MEHRA  
V/s MS. SNIGDHA MEHRA & ANR. 
  

RAJIV DEWAN, SURINDER SINGH, 
OSAMA SUHAIL, OSAMA SUHAIL 

 

 OTHER DETAILS OF ADVOCATES:  

mailto:cmpooja.dhc@gov.in�
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc7�
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9�
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RAJIV DEWAN(RAJIVDEWAN123@YAHOO.COM)(9811673338)(PETITIONER) 
RAJIV DEWAN (RAJIVDEWAN123@YAHOO.COM)(9811673338)(PETITIONER) 
SURINDER SINGH & 
ASSOCIATES(ADVSURINDERSINGH@GMAIL.COM)(9212226354)(PETITIONER) 
ANZ LAWZ(ANZLAWZ@GMAIL.COM)(0)(RESPONDENT) 
ANZ LAWZ(ANZLAWZ@GMAIL.COM)(9717345345)(PETITIONER) 
OSAMA SUHAIL (ANZLAWZ@GMAIL.COM)(9717345345)(PETITIONER) 
SURINDER SINGH (ADVSURINDERSINGH@GMAIL.COM)()(RESPONDENT) 
SURINDER SINGH 
(ADVSURINDERSINGH@GMAIL.COM)(9212226354)(PETITIONER) 
ANZLAWZ(ANZLAWZ@GMAIL.COM)(0)(RESPONDENT) 
SURINDER SINGH 
(ADSURINDERSINGH@GMAIL.COM)(9212226354)(PETITIONER) 
ANZ LAW(ANZLAWZ@GMAIL.COM)(0)(RESPONDENT) 
OSAMA SUHAIL(ANZLAWZ@GMAIL.COM)(9717345345)(RESPONDENT) 
SURINDER SINGH 
(ADVSURINDERSINGH@GMAIL.COM)(9212226354)(PETITIONER) 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
                      COURT NO. 24 
     

1. CASE MANAGEMENT/ MENTIONINGS SHALL BE FROM 

HON'BLE MR. JUSTICE ANISH DAYAL 
 
 

10.30 A.M. TO 10.45 A.M. AND FROM 
02.15 P.M. TO 02.30 P.M

2. MENTIONINGS SHALL NOT BE ENTERTAINED AT ANY OTHER TIME. 

.  
 

 
3. PRESENCE OF COUNSELS FROM BOTH PARTIES IS NECESSARY

 
 FOR MENTIONING. 

4. SUPPLEMENTARY PASSOVERS WILL BE TAKEN AT THE END
 

 OF SUPLEMENTARY LIST. 

5. DATES AT JOINT REQUEST CAN BE TAKEN FROM THE COURT MASTER AT 02.15 P.M
 

. 

6. FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  cmatishgoel@gmail.com 
 

7. COUNSELS APPEARING IN COURT ARE TO GIVE APPEARANCE IN WRITING TO COURT STAFF, OR THROUGH GOOGLE FORM 
WITH THE HELP OF QR CODE, OR THROUGH THIS LINK 
 
https://docs.google.com/forms/d/1LT2a-F1Ya0wRtiLpk2n6md7Emm8QowmeXwoA0VRCtHY/edit?pli=1 
 
AND THOSE ON VC SHOULD WRITE IN THE CHAT BOX. 
 

8. CLICK HERE TO JOIN VC  
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc12 
 
 

 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

TOP OF THE BOARD 
159 RFA-187/2025 

CM APPL. 11600/2025 
MOHD ANSAR SIDDIQUI  
V/s VARUN SACHDEVA 
  

SHALABH GUPTA  

 OTHER DETAILS OF ADVOCATES: 
SHALABH 
GUPTA(SHALABH.ADV@GMAIL.COM)(9818681699)(PETITIONER) 
RUCHIRA ARORA 
(RUCHIRAVARORA@GMAIL.COM)(0)(RESPONDENT) 

 

 
 
      
 

NOTE:CM APPL.16981-82/2025 SHALL BE TAKEN UP ALONGWITH RFA-267/2025  LISTED AT ITEM NO.138 
 

mailto:cmatishgoel@gmail.com�
https://docs.google.com/forms/d/1LT2a-F1Ya0wRtiLpk2n6md7Emm8QowmeXwoA0VRCtHY/edit?pli=1�
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc12�
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                      COURT NO. 28    
     HON'BLE MR.JUSTICE AMIT SHARMA  
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

mahendra.kadian@dhc.nic.in  
 
CLICK HERE TO JOIN VC 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc13 
 
 

 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
53 W.P.(CRL)-914/2025 

CRL.M.A. 8629/2025 
CRL.M.A. 8630/2025 

NATIONAL GENERAL SECRETARY OF THE 
NATIONAL COUNCIL OF YMCAS OF INDIA  
V/s STATE NCT OF DELHI AND ANR 
  

PUNEET KUMAR JAISWAL  

 OTHER DETAILS OF ADVOCATES: 
PUNEET (PUNEETJAISW@GMAIL.COM)(9891234058)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CONNAUGHT PLACE-256/2022) 
CRL.M.C. 386/2023 FILED BY BERTRAM DEVADAS AND 
ORS. (D. OF HEARING : 2025-03-27 ) 
 
P.S.-FIR NO. :(CONNAUGHT PLACE-256/2022) 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

mailto:mahendra.kadian@dhc.nic.in�
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc13�


24.03.2025                                                                                        SUPPLEMENTARY CAUSE LIST 
 

13 
 

 

                      COURT NO. 32 
     HON'BLE MR.JUSTICE GIRISH KATHPALIA  
 
 
NOTE 1 : ALL COUNSEL APPEARING THOURGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM WHILE APPEARING 
     THROUGH VIRTUAL MODE, I.E., ENSURE THE VIDEO IS ON WHEN THE MATTER IS TAKEN UP, APPEAR IN COURT 
         ATTIRE AND WITHOUT ANY BACKGROUND NOISE/DISTURBANCE. 
 
NOTE 2 : COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.  
 
NOTE 3 : COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR FROM A PUBLIC PLACE.  
 
NOTE 4 : COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE THEMSELVES ONLY WHEN  
         THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN PROGRESS ARE NOT DISRUPTED.  
 
NOTE 5 : COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES SO AS NOT 
         TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF COURT PROCEEDINGS.  
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

manish.prasad@dhc.nic.in 
 
 
CLICK HERE TO JOIN VC  
 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc014 
 

 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

PAROLE/FURLOUGH 
46 W.P.(CRL)-3452/2024 

WITH W.P.(CRL) 3667/2024 
BHAGIRATH  
V/s STATE (NCT OF DELHI) 
  

SIDDHARTH YADAV  

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH YADAV 
(SIDDHARTHYADAV21@GMAIL.COM)(9899284083)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(BINDAPUR-7/2009) 
CRL.A. 513/2014 FILED BY BHAGIRATH (DISPOSED 
ON : 2015-11-04 ) 
W.P.(CRL) 1204/2016 FILED BY DEEPAK NANDA 
(DISPOSED ON : 2016-05-13 ) 
W.P.(CRL) 1177/2016 FILED BY BHAGIRATH 
(DISPOSED ON : 2016-05-13 ) 
W.P.(CRL) 1868/2017 FILED BY DEEPAK NANDA 
(DISPOSED ON : 2017-12-08 ) 
W.P.(CRL) 3217/2019 FILED BY DEEPAK NANDA 
(DISPOSED ON : 2019-11-18 ) 
W.P.(CRL) 1229/2024 FILED BY BHAGIRATH S/O 
SH. RAJA RAM (DISPOSED ON : 2024-07-05 ) 
W.P.(CRL) 3667/2024 FILED BY BHAGIRATH (D. OF 
HEARING : 2025-03-24 ) 
W.P.(CRL) 3762/2024 FILED BY DEEPAK NANDA (D. 
OF HEARING : 2025-03-27 ) 
W.P.(CRL) 764/2025 FILED BY DEEPAK NANDA 
(DISPOSED ON : 2025-03-05 ) 
 
P.S.-FIR NO. :(BINDAPUR-7/2009) 

47 W.P.(CRL)-3667/2024 BHAGIRATH  
V/s STATE OF NCT OF DELHI 
  

KUSHDEEP GAUR (DHCLSC), ARCHIT 
UPADHAYAY 

 

 OTHER DETAILS OF ADVOCATES: 
KUSHDEEP GAUR(KUSHDEEP.GAUR@GMAIL.COM)(9873214509)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
ARCHIT UPADHAYAY(AORARCHIT@GMAIL.COM)(9990323136)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(BINDAPUR-7/2009) 
CRL.A. 513/2014 FILED BY BHAGIRATH (DISPOSED 
ON : 2015-11-04 ) 
W.P.(CRL) 1204/2016 FILED BY DEEPAK NANDA 
(DISPOSED ON : 2016-05-13 ) 
W.P.(CRL) 1177/2016 FILED BY BHAGIRATH 
(DISPOSED ON : 2016-05-13 ) 
W.P.(CRL) 1868/2017 FILED BY DEEPAK NANDA 
(DISPOSED ON : 2017-12-08 ) 
W.P.(CRL) 3217/2019 FILED BY DEEPAK NANDA 
(DISPOSED ON : 2019-11-18 ) 
W.P.(CRL) 1229/2024 FILED BY BHAGIRATH S/O 
SH. RAJA RAM (DISPOSED ON : 2024-07-05 ) 

mailto:manish.prasad@dhc.nic.in�
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W.P.(CRL) 3452/2024 FILED BY BHAGIRATH (D. OF 
HEARING : 2025-03-24 ) 
W.P.(CRL) 3762/2024 FILED BY DEEPAK NANDA (D. 
OF HEARING : 2025-03-27 ) 
W.P.(CRL) 764/2025 FILED BY DEEPAK NANDA 
(DISPOSED ON : 2025-03-05 ) 
 
P.S.-FIR NO. :(BINDAPUR-7/2009) 

FRESH MATTERS & APPLICATIONS 
48 CRL.M.C.-1625/2025 

CRL.M.A. 7345/2025 
AKHLILESH KUMAR  
V/s HDFC BANK LIMITED 
  

SHANTHA DEVI RAMAN  

 OTHER DETAILS OF ADVOCATES: 
SHANTHA DEVI (RSRAMANR@YAHOO.COM)(9868101409)(PETITIONER) 
GRIEVANCE (GRIEVANCE.REDRESSAL@GMAIL.COM)(0)(RESPONDENT) 

 

FOR ADMISSION 
49 CRL.L.P.-95/2025 MONIKA MEHROTRA  

V/s CHANDER MOHAN SINGLA & ANR. 
  

JAI PRAKASH GAUTAM  

 OTHER DETAILS OF ADVOCATES: 
JAI PRAKASH (ADVJPGAUTAM@GMAIL.COM)(8383918402)(PETITIONER) 

 

50 CRL.M.C.-1407/2025 
CRL.M.A. 6223/2025 

AMIT GOEL  
V/s STATE OF NCT OF DELHI & ANR. 
  

MANISH KAUSHIK  

 OTHER DETAILS OF ADVOCATES: 
MANISH KAUSHIK(MANISHKAUSHIK.LAW@GMAIL.COM)(9818218885)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(I.P.ESTATE-116/2022) 

AFTER NOTICE MISC. MATTERS 
51 CRL.A.-457/2002 CHARANJIT SINGH  

V/s TULSHI DASS & ORS. 
  

HARJINDER SINGH, (DHCLSC), 
ROPESH SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
WITHOUT GENERATE ()()(PETITIONER) 

 

52 CRL.M.A. 37598/2024 
In W.P.(CRL)-3895/2024 

BHAGWAN SHAY AND ORS.  
V/s THE STATE GOVT. OF NCT OF DELHI AND 
ANR. 
  

POONAM LAU  

 OTHER DETAILS OF ADVOCATES: 
CHIRANJIV KUMAR(KUMARCHIRANJIVI555@GMAIL.COM)(0)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(CHANKYA PURI-3/2024) 
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COURT NO. 29  
HON'BLE MS.JUSTICE SHALINDER KAUR 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 
akhil.saxena@dhc.nic.in 
 
CLICK HERE TO JOIN VC  

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt2 
 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
41 CRL.M.A. 8313/2025 

In CRL.M.C.-1548/2025 
JASPREET SINGH BAGGA  
V/s DIRECTORATE OF 
ENFORCEMENT 
  

HARSH SRIVASTAVA, ZOHEB 
HOSSAIN 

 

 OTHER DETAILS OF ADVOCATES: 
SIDAK SINGH 
(SIDAK@ARSHDEEPSKHURANA.COM)(9958944736)(PETITIONER) 
DIRECTORATE OF ENFORCEMENT (DL.HC-
ED@GOV.IN)(0)(RESPONDENT) 
ZOHEB HOSSAIN 
(HOSSAINZOHEB@GMAIL.COM)(9999711099)(PETITIONER) 
DIRECTORATE OF ENDORCEMENT(DL.HC-
ED@GOV.IN)(0)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(DIRECTORATE OF ENFORCEMENT-ECIR 13/2024) 
W.P.(CRL) 2241/2024 FILED BY MANIDEEP MAGO (D. OF 
HEARING : 2025-03-21 ) 
W.P.(CRL) 2391/2024 FILED BY SANJAY SETHI (D. OF 
HEARING : 2025-03-21 ) 
W.P.(CRL) 211/2025 FILED BY MAYANK DANG & ANR. (D. OF 
HEARING : 2025-05-27 ) 
BAIL APPLN. 544/2025 FILED BY ARVIND DHAM (D. OF 
HEARING : 2025-03-28 ) 
 
P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-ECIR 
13/2024) 

FOR DIRECTION ON OFFICE NOTE 
42 CRL.A.-914/2013 

CRL.M.A. 8758/2016 
SRI KANT CHAWLA  
V/s C.B.I. 
  

A PSINGH  WITH CRL.M..3860/2014 

 OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO. :(CBI-4-E-
2006) 
CRL.M.C. 1335/2012 FILED BY RAKESH KUMAR VIJ 
(DISPOSED ON : 2012-07-26 ) 
CRL.A. 915/2013 FILED BY SRI KANT CHAWLA (D. OF 
HEARING : 2030-01-26 ) 
CRL.A. 917/2013 FILED BY SRI KANT CHAWLA (D. OF 
HEARING : 2016-05-27 ) 
CRL.A. 916/2013 FILED BY SUSHIL VERMA (DISPOSED ON : 
2023-02-21 ) 
CRL.A. 675/2013 FILED BY SANJAY KUMAR RATHI (D. OF 
HEARING : 2015-11-20 ) 
CRL.A. 757/2013 FILED BY VIRENDER KUMAR SYAL (D. OF 
HEARING : 2015-11-20 ) 
CRL.A. 667/2013 FILED BY ISHLEEN KAUR & ORS (D. OF 
HEARING : 2022-11-04 ) 
CRL.A. 1639/2014 FILED BY SRI KANT CHAWLA (D. OF 
HEARING : 2030-01-26 ) 
CRL.A. 616/2014 FILED BY RAKESH KUMAR VIJ (D. OF 
HEARING : 2015-11-20 ) 
CRL.M.C. 3864/2014 FILED BY CBI (D. OF HEARING : 2023-08-
09 ) 
CRL.M.C. 3860/2014 FILED BY CBI (D. OF HEARING : 2023-08-
09 ) 
CRL.REV.P. 179/2020 FILED BY ASHWANI SHARMA 
(DISPOSED ON : 2020-02-27 ) 
CRL.A. 76/2021 FILED BY SANJAY GUPTA (D. OF HEARING : 
2022-12-20 ) 
 
P.S.-FIR NO. :(CBI-4-E-2006) 
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COURT NO. 27   
HON'BLE MR.JUSTICE RAVINDER DUDEJA  

 
 
 
 
 
 
NOTE: CRL.M.A.8818/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C.-3367/2024 LISTED AT ITEM NO.42 
 
 
 
 
 
 
 
HIGH COURT OF DELHI                               REGISTRAR (LISTING) 
21.03.2025 
 
 
 
 
 
 
 
 
 
 
/////////////////////////////////// 
 
 
 



24.03.2025   SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE) 

COURT NO. 45 
HON’BLE MR. JUSTICE AMIT BANSAL  

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  
devender@dhc.nic.in   
CLICK HERE TO JOIN VC:-  
https://delhihighcourt.webex.com/meet/dhcecourtvc12 

NOTE: MENTIONING OF MATTERS BY THE COUNSELS  PRESENT IN THE COURT SHALL BE ENTERTAINED  
            FIRST AND COUNSELS PRESENT THROUGH VC MODE THEREAFTER. 
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

41 CS(COMM)-
249/2025 
I.A. 7372/2025 
I.A. 7373/2025 
I.A. 7374/2025 
I.A. 7375/2025 

BHARAT FORGE LTD  
V/s ANIL KUMAR 
VERMA & ORS. 
  

AGARWAL LAW 
ASSOCIATES 

 

 
                                                             ******** 

                             

  

mailto:devender@dhc.nic.in
https://delhihighcourt.webex.com/meet/dhcecourtvc12
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COURT NO. 47 
HON'BLE MR. JUSTICE PURUSHAINDRA KUMAR KAURAV  
 

NOTE: AS DIRECTED, ADVOCATES/LITIGANTS APPEARING THROUGH VIDEO CONFERENCING IN THE 
COURT OF HMJ PURUSHAINDRA KUMAR KAURAV ARE TO MENTION ITEM NUMBER BEFORE THEIR 
NAME & SHALL STRICTLY ADHERE TO VIDEO CONFERENCING RULES OF THE HIGH COURT OF DELHI, 
DATED 26.10.2021 & BAR COUNCIL OF DELHI CIRCULAR NO. 602/GEN/SF/2024 DATED: 12.11.2024 
FAILING WHICH THE MATTER SHALL BE REFERRED TO THE BAR COUNCIL OF DELHI FOR APPROPRIATE 
ACTION. 
 

NOTE: FOR MOVING ADJOURNMENT SLIP LATEST BY 6.00 P.M. PLEASE MAIL TO  
daya.nidhi@dhc.nic.in   
 
CLICK HERE TO JOIN VC:-  
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc11                           

 

NOTE: CS(OS)2331/2013 SHOWN AT ITEM NO.52 IN THE CAUSE LIST MAY 

BE TREATED AS DELETED AS THE SAME IS ALREADY LISTED AT ITEM 

NO.20. 

NOTE: I.A.7575 & 7579/2025 SHALL BE TAKEN UP ALONGWITH 

CS(OS)2331/2013 SHOWN AT ITEM NO.20 IN THE CAUSE LIST. 

 

***** 

                                

Concluded 

                                     BY ORDER 

                REGISTRAR ORIGINAL 
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